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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW
DELHI
PRINCIPAL BENCH, NEW DELHI

OA NO. 353/2023

IN THE MATTER OF:

VARUN GULATI ...APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS.

...RESPONDENTS

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT
ON_BEHALF OF THE RESPONDENT- MCD
PURSUANT TO ORDER DATED 23/07/2024.

AFFIDAVIT OF SHAMBHU NATH PAL S/O
SHRIPATI PAL, AGED ABOUT 52 ASSISTANT
COMMISSIONER, CENTRAL ZONE -
MUNICIPAL COPORRATION OF DELHI:-

I, the deponent above named, do hereby solemnly

affirm as state as follows:

. That I am presently posted as Assistant
Commissioner, Central Zone — MCD, and am
conversant with the facts of the present and as such

am competent to depose / file the instant affidavit on
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behalf of respondent- MCD on the basis of the record
maintained and made available in this regard.

2. That the instant action taken report is being filed,
pursuant to order dated 23/07/2024 of this Hon’ble
Tribunal, on behalf of respondent -MCD.

3. That pursuant to order of this Hon’ble Tribunal so as
to carry out the fresh inspection of the locations
disclosed by the applicant, the Joint team consisting of
officials of answering Respondent —-MCD, Revenue
Department, DPCC, DJB, BSES Rajdhani Power
Limited and Delhi Police carried out the requisite
inspection / survey of Meethapur area on 11/07/2024,
02/08/2024, 27/08/2024, 04/09/2024, 09/09/2024 and
23/09/2024. During the said inspection / survey the
alleged 18 dying unties at Meethapur have been
inspected.  The status of the same as ascertain and

the actions taken wherever required is detailed herein

(/¢
'3{/} below in chart format:-
FARUNS
n ,Q.T'\\ A\
/ \'\NQQ;-"‘ "7“}\\”%?&.\ \ .;d Sl. | Location co-ordinates Date of Action Taken
“ Bl 0. Inspection Report
RTE LR / -
\ \ L /\ v@/ 1 ]28.491268, 77.318762 |02.08.2024 | No Jeans Dyeing
NN ey Factory found at
T ~(’)\: \i;/ this location
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282940N 771906 E
(28.494444, 77.318333)

>

02.08.2024

Already  found
sealed. No
Electricity supply
to the
premises/Factory

282928N 771908 E
(28.491111, 77.318889

02.08.2024

No Jeans Dyeing
Factory found at
this location

28.491225,77.319425

02.08.2024

Already  found
sealed & On the
basis of suspicion
01 more seal is
added.

28.4908235,77.3209046

02.08.2024

Already  found
sealed & on the
basis of suspicion

0! more seal is
added.

28.490132,77.318738

27.08.2024

No Jeans Dyeing
Factory found at
this location

28.490193,77.319495

27.08.2024

Factory operating
here had been
removed by
Landlord.

28.491753,77.316955

27.08.2024

Unit found
already sealed.

28.489729,77.317753

27.08.2024

No Jeans Dyeing
Factory found at
this location

10

282930N 771901 E
(28.491667, 77.316944)

27.08.2024

Unit found
already sealed

11

28.489039,77.318731

27.08.2024

No Jeans Dyeing
Factory found at
this location.

12

28.489695,77.318779

27.08.2024

Already  found
sealed. Sealed by
MCD on
11.07.2024.

13

282934 N771905E
(28.492778, 77.318056)

07.10.2024

No Jeans Dyeing
Factory found at
this location

14

282935N 771906 E
(28.493056, 77.318333)

07.10.2024

No Jeans Dyeing
Factory found at
this location

15

282935N 77 1907 E
(28.493056, 77.318611)

07.10.2024

No Jeans Dyeing
Factory found at
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this location

16 (282936 N771906E | 07.10.2024 | No Jeans Dyeing
(28.493611, 77.318333) Factory found at

this location
17 {282940N 771906 E 107.10.2024 | No Jeans Dyeing

Factory found at

(28.494444, 77.318333)
this location

18 [28.487273,77.319342 | 09.09.2024

Haryana State.

This is 4n

The Photographs of the aforementioned 18
properties as taken during the aforementioned

inspection / survey/ action are annexed herewith as

Annexure —A (Colly).

. That further it is relevant to state here that apart from

aforementioned 18 dying units, during the above
inspection /survey, the Joint team has also taken the
necessary action in respect of other 09 illegal units
found operating in the area of Meethapur. The details
of the action was taken in respect of further 09 illegal

dying units is given herein below:-

S.No. Units Name & Address Sealing Date

Operator- Sh. Firoj Ahmad
(7607615648), Owner- Sh. Sanjay
1. | Pardhan , Gali No-8, Sindhu Farm
Road, Near R.R. Modern School,
Mithapur Extension, Delhi-110044

11.07.2024

Sh. Mukesh (9718284441), B-232,
2. | Meethapur Extesnion, Gali No.-7,
Delhi-110044

02.08.2024

240
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M/s Owner, Adjacent to B-232,
3. Meethapur Extension, Gali No.-7,| 02.08.2024
Delhi-44

M/s Owner, Kh. No.-322, Main Sindhu
4. | Farm Road, Gali No.-5, B-Block, Near | 02.08.2024
Teresa Garden, Delhi

M/s Owner, B-Block, Gali No.-6,

3| Meethapur, Delhi-110044 02.08.2024
Sh. Parmanand Awana, S/o Devender,
6. H. No.-383, Ground Floor, Gali No.-9, 09.09.2024

Lakhpat Colony, Part-I, Meethapur
Extension, New Delhi-110044

Sh. Ajay Goel, B-108, Main Ekta
7. Vihar, Meethapur Extension, Delhi- | 23.09.2024
110044

Smt. Kaushal Devi , House No. 54/B,
8. | Backside Meethapur Extension, Delhi- | 23.09.2024
44

Sh. Sumit Awana, House No. 54,

Meethapur Village , Delhi-110044 23.09.2024

The Photographs of the aforementioned 09 properties
as taken during the aforementioned inSpection /

survey/ action are annexed herewith as Annexure —

B ( Colly).

5. That moreover, it also stated here that after taking the
requisites action against the illegal dying units at
Meethapur as detailed above, the necessary letters
have also been sent to the concerned Police
Authorities and BSESS officials with the request to

keep watch and ward over the properties so that

owners / occupiers may not be able to re-store the



A

Electricity connections and may not run the illegal
dying units again. The copy of the letters as sent in

this regard are also annexed herewith as Annexure —

%&/.

' DEPONENT

C (Colly)

/\S)(‘AC

. : o :1,\,7”
f unnc:pu\,uporuuc. o Deli

VERIFICATION: Central Zone, Lajpat Nagay

22 0CT 2024

Q)y o \v\o\a“\e Verified at Delhi on this day of Oct, 2024
o8 (W _

\\\QQQ\G';‘%\O(\ that the contents of the above affidavit are true and
WO s

ev o . .

\\06“\\3\“5\‘““ correct to my knowledge derived from the official
&

o

records maintained by the MCD and I believe the

=

., DEPONENT
Shzrmohy ath Pal

CERTIEIED THAT THE CONTENTS EXPLANED T0 THb ‘ O*n'mwoner
SEOONENT EXECUTANT 14HO IS SEEMED PERFECTLY 10 Municipal Corpor ation of Dethi
WiIERS TN K7 RLED & EFOZED BEFCRE ME ATNEWDELH’ Central Zone, Lajpat Nagar

pw 12 \OM/M’
IDENTIFY THE EXECUTANT/DEPONENT WHO HAS
SIGNED INMY FRESINCE
VINOD KUMAR TIWAR! Agvecate, Reg. N2 141
NOTARY PUBLIC (NEW DELHN

22007 20

same to be true and correct.

242
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JOINT INSPECTION REPORT IN OA No-353/2023 Date:- g—/i, / L
[STNo | Lotation co-ordinates TAction Taken Report ‘
7 [EWMANTIIO0SE PO —
(22492778, 77.218058) Ne Jems gg"*al é"&**g g?,m . T
. Mi‘vs .
3. {282935N771906F .
{28.493056, 77.318333) No Tews ‘5;-1!;7 /x&g ﬁé%,g o A
' Joetran
1= 282935 N 77 1907 £ (28493056, | af, - e A .
77.318612) Vs Toms Dyg fetg fommd oF $5
lrcadrem
5. 282936N 771906 E . .
‘ {26.293333, 77.318333) Ne Jewo %"g M ﬁ“mf' -F
: “ : S,
{6 |282937N771906€

128493611, 77.318333)
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ATTENDANCE SHEET IN OA No-353/2023

5.No | Name & Designation Mobile No Signature

1. | Ao T ALK, Tee Dpec | 885N 2213 | ik w4F
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/& GPS Map Camera
New Delhi, Delhi, India
1/86/14, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India
Lat 28.50341°

Long 77.323267°
07/10/24 03:31 PM GMT +05:30

< & GPS Map Camera

New Delhi, Delhi, India
G82C+8VJ, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar

Band, New Delhi, Delhi 110044, India
Lat 28.500938°

7.322163°

4 02:31 PM GMT +06:30
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~ _EGPS Map Camera

New Delhi, Delhi, India
Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, india

Lat 28.500867°

£

Long 77.322268°
/24 03:07 PM GMT +05:30

B GPS Map Camera

New Delhi, Delhi, India
I/85/14, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India

Lat 28.503259°
Long 77.323309°
07/ 4 03:31 PM GMT +05:30
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: i ‘ & '8 BGPS Map Camera
2 . - by ' n " »
New Delhi, Delhi, india o i 2" s New Delhi, Delhi, India
} 1/1258C, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band, i 1/1258D, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band,
New Delhi, Delhi 110044, India f 3 New Delhi, Delhi 110044, India

Lat 28.501° it Bhga vy Lat 28.500994°
Long 77.322076% 7 o Long 77.321976°

07/10/24 02:28 PM GMT +05:30 = 07/10/24 02:58 PM GMT +05:30




o &
GPS Map Camera

1/85/14, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India
Lat 28.503408°

Long 77.323216°

07/10j24 03:31 PM GMT +05:30

1

New Delhi, Delhi, India

11262, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band,
New Delhi; Deihi 110044, india

Lat 2850092

Long 77:321936°

07/10/24 02:30 PM GMT +05:30

I "BGPS Map Camera

New Delhi, Delhi, India
1718, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India

.oy® Lat 28.5603422°

Long 77.323131°
07/10/24 03:47 PM GMT +05:30

A @ GPS Map Camera
New Delhi, Delhi, India

1/1258D, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band,
New Deihi, Delhi 110044, india

Lat 28.500987°

Long 77.321971°

0711024 02:58 PM GMT




) i A
<. ©GPSMapCamera
New Delhi, Delhi, India
1714, Hari Nagar Extn, Molar Band, New Deihi, Delhi 110044, India
Lat 28.503294°
Long 77.322946°
07/10/24 03:24 PM GMT +05:30

¥

" | {BGPSMap Camera

New Delhi, Delhi, India

1933, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India
Lat 28.500867°

Long 77.322226°

07/10/24 03:05 PM GMT +05:30




B GPS Map Camera

New Delhi, Delhi, India

G82C+8VJ, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar
Band, New Delhi, Delhi 110044, india

Lat 28.50093

Long 77.322177°

07/10/24 02:33 PM GMT +0




¥, acpsMap amata

New Delhi, Delhi, India
1714, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, india

Lat 28.503294°
Long 77.322




elhi, Delhi, India

11262, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band,

New Delhi, Delhi 110044, India
Lat 28.500964°

4§ Long 77.321844°

07/10/24 02:63 PM GMT +05:30

g - L et

B GPS Map Camera

New Delhi, Delhi, India
1714, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, india

Lat 28.503294°
Long 77.322946°
07/10/24 03:24 PM GMT +05:30

.y

GPS Map Camera

New Delhi, Delhi, India
GB2C+8VJ, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar
Band, New Delhi, Delhi 110044, india

Lat 28.50092°

Long 77.322183°

07/10/24 02:32 PM GMT +05:30
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ok ! EGPS a Fo—

=5 New Delhi, Delhi, India
1933, Hari Nagar Extn, Molar Band, New Delhi, Delhi 110044, India
Lat 28.500998°
Long 77.322237°
07/10/24 03:03 PM GMT +05:30

e v - el : { e C.v *~

£ GPS Map Camera s = 0 GPS Map Camera
3 New Delhi, Delhi, India 4
™ 1/12580, Shakti Vihar A Block, Hari Nagar Extn, Shakti Vihar, Molar Band,

New Delhi, Deihi 110044, India

| Lat 285500078°
¥ Long 77.321018°
§ 07110/24 02:29 PM GMT +05:30

New Delhi, Delhi, India

FBV9+QCH, Sindhu Farm Rd, Molar band Extension, Mithapur, New Delhi,
Delhi 110044, India

Lat 28.4044°

Long 77.318604°

07/10/24 01:35 PM GMT +05:30
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New Delhi, Delhi, India
200, Sindhu Farm Rd, Mithapur Extension, Badarpur, New Delhi, Delhi
110044, India
Lat 28.404233°
Long 77.318808°
07/10/24 01:36 PM GMT +05:30

B AN
GGPS Map Camera |
New Delhi, Delhi, India

FBV9+QCH, Sindhu Farm Rd, Molar band Extension, Mithapur, New Delhi,
Delhi 110044, India

Lat 28.494283°

Long 77.31852°

07/10/24 01:35 PM GMT +05:30

FBVa+QCH, Sindhu Farm Rd, Molar band Extension, Mithapur, New Delhi,
Delhi 110044, India

Lat 28.404428°

Long 77.318675°

07/10/24 01:36 PM GMT +06:30




New Delhi, Delhi, India
243, Molar band Extension, Mithapur, New Delhi, Delhi 110044, India

Lat 28.493177°

- Long 77.318737°

07/10/24 01:30 PM GMT +05:30

GPS Map Camera}

New Delhi, Delhi, India

F8YE8+QCH, Sindhu Farm Rd, Molar band Extensicn, Mithapur, New Delhi,
Dethi 110044, india

Lat 28.49442°

Long 77.318589°

'

SeN 07710724 01:35 PM GMT +08:30

New Delhi, Delhi, India

243, Molar band Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.493345°

Long 77.31855°

07/10/24 01:25 PM GMT +05:30
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DATE:-

ATTENDANCE SHEET FOR JOINT DRIVE IN OA NO-353/2023

Loas

S.No | Name & Designation of | Dept. - | Mobile No | Signature

' Officials
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K& GPS Map Camera

Faridabad, Haryana, India

1038, Sindhu Farm Rd, Molar band Extension, Mithapur, Haryana 110044,
India

Lat 28.487586°

Long 77.319377°

23/09/24 02:30 PM GMT +05:30

Faridabad, Haryana, India

1038, Sindhu Farm Rd, Molar band Extension, Mithapur, Haryana 110044,
India

Lat 28.487752°

Long 77.319308°

23/09j24 02:50 PM GMT +06:30

" 2’% ‘ - .
e W GPS Map Camera/,
Faridabad, Haryana, India ‘

1038, Sindhu Farm Rd, Molar band Extension, Mithapur, Haryana 110044,
India

" Lat 28.487614°

4 Long 77.319367°
| 23/09/24 02:31 PM GMT +05:30

“1,'-; “ —
P NN TN T
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/1 GPS Map Camera

¥ Faridabad, Haryana, India

1038, Sindhu Farm Rd, Molar band Extension, Mithapur, Haryana 110044,
India
Lat 28.487757°

Long 77.319314°
23/09/24 02:50 PM GMT +06:30
v R A
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/'@ GPS Map Camera [l =4 >3] iGPS Map Camera
New Delhi, Delhi, India k52 8 New Delhi, Delhi, India g
C18, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India B 3 ¥ B33, Part 1, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.488455°
Long 77.319314°

~oe!

12 ¥ Lat 28.488386°
; : ' Long 77319241
23/09/24 03:23 PM GMT +05:30 23/09/24 03:23 PM GMT +05:30
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1 & ] \‘E . Sals
K GPS Map Camera® el ;‘! @ B GPS Map
New Delhi, Delhi, India :

. ‘ ; New Delhi, Delhi, India
€16, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India C16, Mithapur Extension, Mithapur, New Delhi, Delh 110044, india
Lat 28.488430° - Lat 28.488451°
Long 77.319288° - Long 7731938

23/08/24 03:00 PM GMT +05:30

23/09/24 03:00 PM GMT +05:30
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'/ .| ©aGPSMapCamera
New Delhi, Delhi, India
C16, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.488474°
Long 77.319346°
23/09/24 03:11 PM GMT +05:30

k
'l

Wi

B (RGPS Map Camera

New Delhi, Delhi, India

£18, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.48B358°

Long 77.319305°

23/09/24 03:15 PM GMT +05:30

, BGPS Map Camera

New Delhi, Delhi, India

C16, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.488475°

Long 77.319345°

23/09/24 03:11 PM GMT +05:30

R

New Delhi, Delhi, India

C16, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.488474°

Long 77.31928°

23/09424 02:57 PM GMT +05:30

e

E



== New Delhi, Delhi, India
% 30, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India

Lat 28.488201°
Long 77.319414°
23/09/24 03:14 PM GMT +05:30
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Mt

, ’_ B GPS Ma Camera :

New'Delhi, Delhi, India b
€27, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India

Lat 28.488481°
Long 77.318459*
23/09/24 03:04 PM GMT +05:30

: i ™ i
B GPS Map Camera

New Delhi, Delhi, India

C16, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, india
™ | at 28.488406°
b Long 77.319298°
8 23/09/24 03:16 PM GMT +05:30
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B GPS Map Camera®
New Delhi, Delhi, India
C186, Mithapur Extension, Mithapur, New Delhi, Delhi 110044, India
Lat 28.488399°
Long 77.319261°
23/09/24 03:04 PM GMT +05:30
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"U " BGPSMap Cameral

Faridabad, Haryana, India

1038, Sindhu Farm Rd, Molar band Extension, Mithapur, Haryana 110044,
India

Lat 28,48772"
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY COMMISSIONER
' CENTRAL ZONE
SHIV MANDIR MARG, LAJPAT NAGAR-L X7
NEW DELHI-110024. ‘”
ddibdekbleRod

— PP/ e

' P 7oF 2PN
No.AC/CNz/ X /X j2024 z}azeé:_géé 701205 %7

The Dy. Commissioner of Police
South East District
Sarita Vihar, New Delhi:

Pleaser refer to this office letter No AC/CNZ/MCD/2024/D-704 dated
27.09.2024 regarding sealing of illegal industnial units including jeans dying units
operating in non-coforming areas of Central Zone.

The team constituted vide above letter comprising of representative of DPCC,
BSES, [JB, JE (Bldg}, LI, Factory Imspector visited/surveyed the areas of
Meethapur, Hari Nagar Extension and Jaitpur (Ward No.182, 183 & 194} and
surrounding areas on 07.10.2024. During the mspecthz following jeans dying
units were sealed on the spot.

Sr. No. | Location/Address Joint Inspection findingg.
1. 28 29 34 & 77 19 O5E No jeans dying factory found at this
{28.492778, 77.318056} location.
2. 2829 35H77 1906E Ko jeans dying factory found at this
- 28.493056, 77.318333 location. '
3. 282935 N77 1S 07E No jeans dying factory found at this
28.493056, 77.318611 location. :
4. 28 29 36H 77 19 OGE No jeans dying factory found at this
: 28.493333, 77.318333 location. .
5. 2829 37 N77 19 06E i No jeans dymmg factory found at this
28.493611, 77.318333 location. : ) '
6 Sh. Kiran Pal Singh Premises was sealed by Revenue
‘ H.No6.1258-C Block- Department Officials in the presence of
Hari Nagar Extension representatives of DPCC, MCD, BSES, DJB
Gali No.19, Badarpur and Delli Police.
New Delhi-110044
7. Back side of Nagar Market, | Premises was sealed by Revenue
Shukra Bazar Road, | Department Officials in the presence of
 Hallah Road Hari Nagar | representatives of DPCC, MCD, BSES, bJB
Exin. Badarpur, New | and Delhi Police.
Delhi-44.

" Therefore, it is requested that concermned. police pefsonnel and  BSES
officials/filed staff may kindly be directed to keep watch over the above mentioned
premises flocations so that the ownerfoccupiers may not be able to restore the

electricity connection and may not run the illegal jeans dying factogpy. } ‘Ypu\
Administrative Officer
Cov to: AdministratifE BfkéPRe
Py to- ( Municipal Corporation of Deitd

1. SDM /Sarita Vihar
2. SHO, Police Station: Jaitpur

Cenyal Zone, LajpatNagag
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" MUNICIPAL CORPORATIOR OF DELH]
OFFICE OF ASSISTANT COMMISSIONER
- CENTEAL ZONE, LAJPAT NAGAR,
NEW DELHI-110024
Fhiekk bkt . =

f:: c;!mw;m}& 7{: 7 o | Dated: 55} %&ffﬁc/@

‘The Deputy Commissioner of Police,
Sarita Vihar, New Delhi.

Bubject: - ' Smhgdaﬁﬁegﬁmmmmmgmdjmgmsm&ewwmgmw
cazﬁmnamm&pﬁ%@m?&m&m@mwmmmmgﬁ
MCD, HDMC, DCB, Revenue Department, DPCC, BSES, KD, Delhi Police zaxt DJB.

This is in regarding sction agwinst illegal @mgmowa&gmﬁm{mﬁmmgmﬁpﬁﬁtmm
corstituted for ensuring clesure of unsutborized dyeing units in mewfﬁeeﬁapm,&ﬁwm&
Jaitpur (Ward No, 182, 183 & 154} on 07.10.2024 st 11:30 AN

el

For the purpose a team comprising of following nfﬁcm,é’oﬁdah bas alreasdy been ¢
Bi. Name & Designation ’ Mokbile No. Agency
1 | SDM, Sarita Vilar ' ‘ ' - DM Office
2 Concerned SHQ, Jaitpur — Dedbii Police |
3 Factory Inspector of copcerned Ward No. 182, 183 & img FOS2I65196 | MCH/FLD, HZ
4 | Licemrsing fnspector of concerpned Ward No, 182, 183 & 1834 SB18T7I6I3 MCD/CHZ
5 | AEe{JEs, Building Deptt., Ward No. 182, 183 & 184 - MCDFCRZ
6 | BC of concerned Ward No. 182, 183 184 9911537293 | MCD/CRZ
F | Junier E&Wﬁfﬁ:ﬁeﬁt&i Engineer Cancerned, DPCC L B851 100132 DPEC
3 Health Inspecior of concerned Ward Fo. 182, 183 % 184 » . ) MCDfCRZ
9 Electrie Deptt. ConcernedOfficial , BSES -~ BSES
10 | Concerned Officer , Deilt Jat Boand - B
Sh. Dinesh, Sh. Kali Ram, Sh. Swabeer & . .
g o e ehetimn, TS . . ; - MCD/CHZ

The abuse Tesm is hereby directed to inspect the ifiegal dying units. ¥ required, by exercising statmiory -
power znd take action apainst them. The inspection of those units will be carried out on 07.10.2024 at 11:3p
Ammmkeappr@macﬁunagaﬁmﬁbﬂseﬁsﬁ&

7 4 is, therefore, Tequested Mmquﬁm?mmaymzhepzmwaﬁmmm
mdﬂd&mgtheﬁmufam mm%ﬂmwmmm

All Team Members, ) Assistant Commissioner

Czrpj'to'
sM{m%MMtequmwmﬁmmm&uwmmwwgﬂﬁ&‘MOfW%
DHEO/CRE with the request to direct the concomed PHI to take action o6 his part agagng Irifeahey ’
Senior Bnvironment Eagineer, mmmmmmmmmm peif !l

scheduied dare.
CEG, Delh Jal Board, Verunddaye Phase-H, Jbandewmian, New Delfd %iﬁﬂﬁawﬁlmm&pﬂ«

concern IWB official to participate the drive on scheduled date.
CEOQ, BSES Raidhani Power Ltd., BSES Bhawan, Kear Nehru Place Bus Terminus, Nehru Place, New Delhi -

‘iiﬁﬁlgwm:@mtnmzmmmm o participate the drive on scheduled date.
6. S%ﬂmﬁ%a%mm&mﬁw%mmm )

Copy tor kind information tol- . ) . .
1. DM {South Eastj Revesmue Depit,, GNTTD - ..
2. PSto Commnissioner, MCD
3. DT {Cenzral Zane}

E pRe

@




PNSUs

Contral Zone, MCD
Assigtant Cem%ss‘;wgeiw
Munigipal Corporation o1 ekt
Central Zme, LajpatNagah, 3

. ' ] ) ':'i
DC {Factory Department}/HO ~ )
Special Comanigsinnes of Police, flaw & Qrderd T
‘ . . é I

-

s-@bw D&ovv Dk
(‘lL.h E"ELL}L[D



MUNICIPAL CORPORATIOR OF DELHI
OFFICE OF THE ASSTT. COMMISSIONER

CENTRAL ZONE
SHIV MANDIR MARG, LAJPAT NAGAR-II, Vs {
NEW DELHI-110024.
R REERERRi

wwmpdw [
No..AC/CNZ/ 9’(7”{? /2024 i Dated: {0 f/aé f&@ﬁ

The Station House Officer
Police Station : Jaitpur
New Delhi.

Please refer to your office letter No.AC/CNZ/MCD/2024/670 dated
18.09.2024 regarding sealing of illegal industrial units including jeans dying
units operating in non-conforming areas of Central Zone.

The Team constituted vide above letter comprising of representative of
DPCC, BSES, DJB, JE (Bldg), LI, Factory Licensing Inspector
visited/surveyed the areas of Meethapur on 23.09.2024. During the
inspection, following jeans dying units were sealed on the spot.

Sr. | Location/Address Jeoint inspection findings

No. » ,

1. | Shri Ajay Goel The property was sealed by SDM and
B-108, Main Ekta Vihar the Team. BSES representative
Meethapur Extn. disconnected the electricity
New Delhi-44 connection of the premises.

2. | Smt. Kaushal Devi The property was sealed by SDM and
54 /B (back side} Meethapur the Team. BSES representative
Extn. New Delhi-44 disconnected the electricity

) connection of the premises.

3, | Sh. Sumit Awana The property was sealed by SDM and
H.No.54, Meethapur Village, the Team. BSES representative
New Delhi-44. disconnected the electricity

connection of the premises,

Therefore, it Is requested that concerned police personnel and BSES
officials/field staff may kindly be directed to keep watch over the above
mentioned premises/locations so that the owner/occupiers may not be able
to restore the electricity connection and may not run the illegal dying jeans

factory.
%r {

Administrative Officer

. . Adﬁ‘tmistfﬁ&ﬁﬁgf@ne

Copy to: Municipal Corporation of Deini
: : . Central Zone, Laipat Nagar,

SDM /Sarita Vihar
CEO, BSES; Rajdhani Power Ltd. BSES near Nehru Place Bus
Terminal, New Delhi
Sr. Environment Engineer {DPCC]
CEQO, Delhi Jal Board, Varunalaya Ph.-lI, Jhandewalan, New Delhi-55.
DHOJ/CRZ : .
AQ (FLD}/HQ

Qs N

Copy for kind infe;mati&n to:
1) DC/CNZ

2)  ACP/Sarita Vihar
3]  AC/CNZ
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MUNICIPAL CORPORATION COF DELHI
OFFICE OF ASSISTANT COMMISSIONER
CENTRAL ZONFE, LAJPAT NAGAR,

AR

i

W aw

To,

The Deputy Commissioner of Police,
South East District,
Sarita Vihar, New Delhi.

Subject: -

Dated: /{79/9/‘]9 ;7\//

Sealing of all illegal industrial units including jeans dying units on the spot

operating in non-conform:ng areas and polluting the river Yamuna
through joint inspection teams comprising of MCD, NDMC, DCB, Revenue
Department, DPCC, BSES, NDPI, Delhi Police and DJB.

This is in regarding action against illegal dying unit operating in Non-confirming
areas. A joint team was constituted for ensuring closure of unauthorized dyeing units in
the areas of Meethapur, Hari Nagar Extn. & [aitpur (Ward No. 182, 183 & 184} on
23.09.2624 at 11:30 AM.

For the purpose a teamn comprising of following officers/officials has already
been constituted:-

NS(') Name & Besighation Mobile No. Agency
1 | SDM, Sarita Vihar - DM Office
2 i Concerned SHO, Sarita Vihar ~ Delhi Police
3 El*'gztary Inspector f_)f concerned Ward No. 182,183 & 7042168196 | MCD/FLD, HQ
; s P TP
4 Licensing Inspector of concerned Ward No. 182, 183 9818779633 MCD/CNZ
& 184
5 | AEs/JEs, Building Deptt, Ward No. 182, 183 & 184 - MCD/CHZ
6 | RC of concerned Ward No. 182, 183 184 19911537243 MCD/CNZ
7 | Junior Environmental Engineer Concerned, DPCC 8851100132 DPCC
2
8 ;i%':zlth Inspector ofcgn§emed Ward l‘f{}, 182,183 & MCD/CNZ
4
9 | Electric Deptt. Concerned Official, BSES - BSES
10 | Concerned Officer , Delhi Jal Board - DIB
11 Sh. Dinesh, Sh. Kali Ram, Siz- Sombeer & _ MCD/CNZ
Sh. Ram Bachchan, MTS

The above Team is hereby directed to inspect the illegal dying units. If required,
by exercising statutory power and take action against them. The inspection of those
units will be carried out on 23.09.2024 ai 11:30 AM and take appropriate action

against those units.
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It is, threrefore, requested that adeguate Police Force may kindly be provided so
as to maintain law and order during the course of action. The Municipal Staff will reach - . '
the Police Station: faitpur. ' -

Assistant Coiiiinissioner

€entral Zone, MCD

. Assistant Commissioney

All Team Members, - - Municipal Corporation of Belfs
Central Zone, Lajpat Nagar,

Copy to:
1. SDM ({Sarita Vibar) with reguest to p,xm{:igfaze and supervise in the drive on.

scheduled date.

2. DHO/CNZ with the request to direct the concerned PHI to take action on his part
against eatable items.

3. Semior Envirenment Lngmeez DPCC with request to depute concern oxﬁmal to
participate in the drive on scheduied date.

4. CEO, Delh Jal Board, Varunalaya Phase-Il, Thandewalan, New Delhi -110055 with
request to depute concern DB official 1o participate the drive on scheduled date.

5. CEO, BSES Rajdhani Power Lud., BSES Bhawan, Near Kehru Place Bus Terminus,
Nehra Place, New Delhi -110019 with request to depute concern BSES official ta
participate the drive on scheduled date.

6. SHO {jaitpur) with a request to participate in the the on scheduled date.

Copy for kind information to:-
P& (South East) Revenue Deptt, G N ™D

PS to Commissioner, KiCD

DC (Central Zone}

DC (Factory Departmend}/HQ

Membey Secretary, DPCC

Special Commissionsr of Police, {Law % Order}-1i
SE-II {Central Zone)

CL&ECHQ

o
:

™

Noo e W

Assistant Commissioner
Centrai Zone, MCD
Assistant Ce:mﬁxssxékg“

lf/ < | Municipal Corporation nge%m
oy S - a{
kﬂtj@gl\ 27‘12-‘?5'5 2§ 2 , Central Zone, Lajpat Nag:

—  T2179] 397

%
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MUNICIPAL CORPORATION OF DELHI
QFFICE OF THE DEPUTY COMMISSIONER
CENTRAL ZONE

"SHIV MANDIR MARG, LAJPAT NAGAR-II, "f
NEW DELHI-110024. - %

FEREFE KKK KR

pmwa}mm

No.AC/CNZ/ {3 22 /2024 Dated: o0 é’/b ‘7,4? (174 !7’

The Station House Officer
Police Station: Jaitpur,
New Delhi.

Pleaser refer to this office letter No.AC/CNZ/MCD/2024/D-620 dated
06.09.2024 regarding sealing of illegal industrial units including jeans dying units
- gperating in non-conforming areas of Central Zone.

The team constituted vide above letter comprising of représeﬁtative of DPCC,
BSES, DIB, JE (Bidg.), LI, Factory Inspector visited/surveyed the areas of Meethapur
on 09.09..2024. During the inspection following jeans dying units were sealed on the

spot.

Sr. No. Location/Address Joint inépection findings

1. 2B.487273, 77319342, This is in Haryana State.

2. Sh. Parmanand Awana The premises was sealed
s/o Sh. Devender effectively by the Team jointly.

H.N0.383 (GF), Gali No.9
i.akhpat Colony Part-1, Meetha;zar
Extn. New Delhi-44,

Therefore, it is requested that concerned police personnel and BSES
~officials/filed staff may kindly be directed to keep watch over the above mentioned
premises/locations so that the owner/occupiers may not be able to restore the

electricity connection and may not run the illegal jeans dying facto \,}‘M
. 1 A\
B
Administrative Officer
Administrativeé TR ONe
Copy to: ' Municipal Corporation of Dethi

SDM/Sarita Vihar Ceniral Zone. Laipat Nagar,

CEO, BSES Rajdhani Power Ltd BSES Bhawan near Nehru Place Bus Terminal,
New Delhi-110019.

Sr. Environment Engineer {(DPCC)

CEO, Delhi Jal Board, Varunalaya Ph.-1I, Jhandewalan, New Delhi-55 -
DHO/CNZ

AD (FLD)/HQ

I et
R

Nonw

Copy for kind information to:
1) DC/CNZ
2) SDM, Sarita Vihar
3) . ACP Sarita Vihar
4)  AC/CNZ
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MUNICIPAL CORPORATIOR OF DELHI
'OFFICE OF ASSISTANT COMMISSIONER
NTRAL ZONE, LAJPAT NAGAR,
NEW DELHI-110024

| To: AC/CNZ/MCD/2024/D- £00) -~ “ ma&mm4

Subject:- Sealing of all Oillegal industrin] units including jeans dvmgm‘ﬂ o The *'mt

operating in mn«em:i’mmg arsag and pcllutmg the river Tarrmpa Broush

-Joint inspection teams comprising of MCD, NDMC, ’E""‘ﬁ, Prvenus
Departinent, DPCC, BSES, RI'PL, Delhi Police and DJIB.

This is in n:gardmg achon arreanst Bepal dying unit operating in Non-confirming
areas. Ajomt feam was constinted ﬁrmg closure of unaothorized dyeing units in the

" areas of Meethapur, Jaﬂ;wmd?@aﬂenmr Khadar East & West (Ward No. 182, 183 184,

185 & 186}
- For the W a team wmpnsmg of {eﬁmw Gfﬁmfaﬁiaa}s has already been
constituted:- , :
o Theme & Designation ) Mobile No. Agency
1 | SDM, Sarita Vihar S DM Office
"2 Factory Inspector of concermed -Wand Neo. I?E, 182 § ¥D42168196 MCD/FLD,
- 1124185 & 186 . HO
3 Licensing Inspector of concerned Ward No- 132, 183 | 2818779633 MCD/CNZ
{184, i85 & 196 :
a AEs{JEs, Buiding Depil, Ward Fo. 182, 183 184 - NUDICNZ
1 185 & 186 '
5 | RC of concerned Ward ﬁe 182, 183 184, 185 & 186 | 9911537243 | MCD/CNZ
6 Jlxmor Enviornmental Engineer Concerned, DPCC | 8351100132 | DPCC
calth Inspoctor of concerned Ward No. 182, 133 .
’ }84 185 & 196 . . MCD/CRZ
8 | Eleclzic Dopit. ﬂz;z;um}eé Official , BSES - . BSES
2 | Conrcerned OfScer , Dethi Jal Voard .- DI
Sh. Dinesh, Sh. Kali Ram, Sh. Sombrer & - _ " »
10 | Sh. Ram Bachchan, MTS ' IChjCRE

' -'"Thadomﬂ:eahsw%mm%rm&mmwwwﬁmmts i1
required, by exercising statotory power =nd teke action against them. “The fnspection of
those umits will be carried out on 09.09.2024 at 11:30 AM and tsk= appropriate action

- i,
against those units. - . — ‘ . %1\,{3 ﬁ}.,ﬁ*
. o A Administrative Officer
‘ ) ST :EWJR?S:E; CB
,ﬁi{’ream Hcmm ) . ‘ B "?’-r_:;}a} ggm of De
Lo . e el Zome, ::3,31
1. mmmmmmmm@a m:dsn_perﬂsv Lk % cd
date. .. .
2 -DHOJCNZ with the request to direct the coiosrned PHI to 15ke action on his part against
eatable termrs.

3. Senior Eovironment Engineer, z}mmw 1o depute concern offfcial to pammpmw

3.
drive on sciredualed date.
?E%?MEM Varuna!aya Phaze11, Jhandewalan, New Dethi -110055 with request
participets the drive on scheduled date.
5. {:EO BSES szé!zzztil’m Ltd., BSES Bhewen, Near Nehm Place Bos Termtmus, Nehru
" Place, New Delhi 110012 with request to ﬁzpm" concern BSES official to participatz the
| drive on scheduled date. B
6. SHOD :I‘;it;m‘)miﬁza request to pmfapsic the drive_on scheduled date.
Copy for Xind information toz- - )
1. PS5 to Commissioner, MCD -
2. Member Secretary . DPCC -
3. Special Commmmﬁﬂéﬁm {Law&;(?rﬂcf}—ﬁ
4. DM (South Eaxf} Revenue Deptt., GNCTD
5. DC [Central Zont)
6. SE-M [Central Zont)
7. CLBECHQ ’ ’ - )

RN
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MUNICIPAL CORPQORATION OF DELHI
OFFICE OF THE DEPUTY COMMISSIONER
CENTRAL ZONE

SHIV MANDIR MARG, LAJPAT NAGAR-II, | X/
NEW DELHI-110024. “

ook eskok ok ko Xk
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¥3

Dated:(t‘éf//a ‘) Jéﬂ(,?4,

No.AC/CNZ/ 6’// /2024

The Station House Officer
Police Station: Jaitpur,
New Delhi.

et  Pleaser refer to this office letter No.AC/CNZ/MCD/2024/D-511 dated
13.08.2024 regarding sealing of illegal industrial units induding jeans
dying units operating in non-coforming areas of Central Zone.

The team constituted vide above letter comprising of representative
of DPCC, BSES, DIB, JE (Bldg.), LI, Factory Inspector visited/surveyed
the areas of Hari Nagar Extension near Sindhu Farm, Meethapur and
surrounding areas on 27.08.2024. During the inspection following jeans

B
: 3; dying units were sealed on the spot.
‘E%" Sr.- | Location/Address Joint inspection findings
H No.| _
1. {28 29 30N 771901 Unit found already sealed.
(28.491667. 77.316944 Delhi  Police official was
House No.1, Gali No.1 ] directed to ensure the seal is
Shiv Puri, Meethapur Extn. Badarpur, | not tempered and the same is
New Delhi not operating. MCD will also
: write a letter to Delhi Police
and BSES for keeping strict
) v vigil.
2. |28.490132, No jeans dying factory was
4 77.318738 found at this location.
) 3. |28.490193, 77.319495 Factory operating here had
o Gali No.7, Meethapur Extn. been removed by land lord
i Sindhu Farm Road, New Delhi himself. Photographs taken.
4, | 28.491753, 77.316955 Unit found already sealed.
H House No.1, Gali No.1 Delhi Police official was
| Shiv Puri, Meethapur Extn. Badarpur, | directed to ensure the seal is
;., New Delhi not tempered and the same is
B not operating. MCD will also
" write a letter to Delhi Police
i, and BSES for keeping strict
; vigil.
- 5. |28.489729, 77.317753 No jeans dying factory found
at this location.
f 6. . | 28.489039, 77.318731 No jeans dying factory found
- at this location.
; 7. |28.489695, 77.318779 Already found sealed. Sealed
¢ on 11.07.2024. No 3 phase
T connection found inside.
B
¥
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go

Therefore, it is requested that concerned police personnel and
BSES officials/filed staff may kindly be directed to keep watch over the
above mentioned premises/locations so that the owner/occupiers may not
be able to restore the electricity connection and may not run the illegal

jeans dying factory.
\al
s A
o“‘\

Administrative Officer
entral Zone
Aﬁministra%ve Bf?xce%

Copy to: Muricipal Corporation of Dl
1. SDM/Sarita Vihar Central Zone, Laipat Nagas,
2. - CEQ, BSES Rajdhani Power Ltd BSES Bhawan near Nehru Place Bus

" Terminal, New Delhi-110019.
Sr. Environment Engineer (DPCC)
CEO, Delhi Jal Board, varunalaya Ph.-1I, Jhandewalan, New Delhi-55
DHO/CNZ
AQ (FLDY/HQ

No

Copy for kind information to:
1) DC/CNZ

2) SDM, Sarita Vihar

3) - ACP Sarita Vihar

4}y  AC/CNZ



MUNICIPAL CORPORATION OF DELHI
OFFICE OF ASSISTANT COMMISSIONER
CENTRAL ZONE, LAJPAT NAGAR,
NEW DELHI-110024

ik ihikd

No: AC/CNZ/MCD/2024/D-5 //

Subject:- Sealing of all (illegal industrial units including jeans dying units on the spot
operating in non-conforming areas and polluting the river Yamuna through
joint inspection teams comprising of MCD, NDMC, DCB, Revenue
Department, DPCC, BSES, NDPI, Delhi Police and DJB.

This is in reference to letter No. DC/FL/MCD(HQ)/2024/D-122 dated 04.07.2024
received from Deputy Commissioner, Factory Licence Department (HQ), MCD on the subject
sited matter regarding action against illegal dying unit operating in Non-confirming areas
i.e. Meethapur and Badarpur areas etc.. A joint team was constituted for ensuring closure
of unauthorized dyeing units in the areas of Madanpur Khadar, Aali Vihar, Meethapur.

For the purpose a team comprising of following officers/officials has already been
constituted:-

!ﬁ; . Name 8 Designation Mobile No. Agency
1 | Sh. Anil Kohli , Factory Inspector 7042168196 | MCD/FLD, HQ
2 | Sh. Bhagirath Pandit, ASO/LI 0818779633 MCD/CNZ
3 | Sh. Rajesh Kumar, ASO/LI 8588064624 MCD/CNZ
4 | Smt Vijay Lata, ASO/DA (Factory) | 0899282216 MCD/CNZ
5 | AEs/JEs, Building Deptt., Ward No. 182 & 186 —— MCD/CNZ
6 | Sh. Mukesh Kumar, SSA/RC v 09911537243 MCD/CHZ
7 { Sh. Bhim Chand, JSA/RC 8368059101 MCD/CNZ
8 | Sh. Nikunj Malik, Junior Enviornmental Engineer | 8851100132 DPCC
‘9 | Sh. Dinesh & Sh. Ram Bachchan, MTS = | = ——— MCD/CNZ

Therefore, the above Team is hereby directed to inspect the illegal dying units. If
required, by exercising statutory power and take action against them. The inspection of
those units will be carried out on 27.08.2024 and take appropriate action 6gainst those

e | &

Admplattativaiicencp
All Team Members, , Municipal Corporation of Dethi
Copy to: - : 3 .
B DHO/CNZ with the request to direct the concerned PHI GeRliRl 2008, L3008 tﬁfﬁh
against eatable items. ]
2. SDM {Sarita Vihar) with request to participate and supervise in the drive on
scheduled date. : :

3. Senior Environment Engineer, DPCC with request to depute concern official to
participate in the drive on scheduled date.

4. CEO, Delh Jal Board, Varunalaya Phase-1I, Jhandewalan, New Delhi -118055 with
request to depute concern D.JB official to participate the drive on scheduled date.

5. CEO, BSES Rajdhani Power Ltd., BSES Bhawan, Near Nehru Place Bus Terminus,
Nehru Place, New Delhi -110019 with request to depute concern BSES official to
participate the drive on scheduled date.

6. . SHO {Jaitpur) with a request to participate in the drive on scheduled date.

7. SHO (Sarita Vibar) with a request to participate in the drive on scheduled date.

Copy for kind information to:-

1. PS to Commissioner, MCD

2. Member Secretary , DPCC

3. Special Commissioner of Police, (Law & Order)-11

DM (South East) Revenue Deptt., GNCTD .
DC {Ceqtral Zone) »

SE-1I {Central Zone)

CL&EC, HQ

N

i
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MUNICIPAL CORPORATION OF DELHI |
: {}FFiCE OF THE DEPUTY COMMISSIONER
CENTRAL ZONE

SHIV MANDIR MARG, LAJPAT NAGAR-TI, %f%

NEW DELHI—110024. i

Fk ke ko Neokok

wx?ms}‘?

| . No.AC/CNZ/ 38 2024 ‘ | Dated: o8 /&?é?@ﬁ;

1. The CED, BSES Rajdhani Power Ltd.
- BSES Bhawan,
Nehru Place Bus Terminal
Nehru Place, New Dethi

- 2. The Station House Officer

~ Police Station: Jaitpur,
_New Delhi.

Pleaser refer to this office letter 5‘40 AC/CNZ/MCD/2024/D-352

- dated 24.07.2024 regarding sealing of illegal industrial units including

jeans dying units operating in non-coforming areas of Central Zone.

The team constituted "vide above letter comprising of
representative of DPCC, BSES, DB, JE {Bldg.), U, Factory Inspector
visited/surveyed the areas of Hari Nagar Extension near Sindhu
Farm, Meethapur and surrounding areas on 02.08.2024. During the

~ inspection following jeans dying units were sealed on the spot.

151, Location/Address Joint inspection findings
'{ No.
11, 28 29 40 N 77 19 06E Already found sealed. No:

(28.494444, 77.318333 electricity connection going |
inside factory premises. '

‘ 2. 2829 28N 77 19 08E No jeans dying factory found at

(28.491111, 77.31889 | this location.

3 28.491225, 77.319425 Already found sea?ﬂd and due
(Khasra N0.322, Main |to suspecisious one more seal
Sindhu Farm Road, Gali | was also added. '

i No.5, B-Block.
4, 28.490823%5, 77.3209046 | Already found sealed and due
' Sh. Vinod (Jand lord) to suspecisious one more seal
B-Block, Gali No.6, | was also added.
Meethapur.
5. {28.491268, 77.318762 No jeans dying factory found at
N ' this location.
6. Sh. Mukesh (9718284441) | The premises was sealed.
S 1B-232, Gali No.7,
Meethapur Extn. , ~
7. Premises The premises was found

opposite/adjacent  to B-|locked. However, as per local
232, Gali No.7, Meethapur inquiry and evidence from

Extn. outside, electricity was
disconnected by the BSES
officials.




%,

Therefore, it is requested that concerned police persannel and
BSES officials/filed staff may kindly be directed to keep watch over
the above mentioned premises/locations so that the owner/occupiers
may not be able to restore the electricity connection and may not run

‘the illegal jeans dying factory. , Q& W
Administrative Officer

AR CARS,

Copy to: | o Muricipal Corporation of Delhi

Central Zone, Laipat Nagar, -~

1. Sr. Environment Engineer (DPCC)

2. CEOQ, Dethi Jal Board, Varunalaya Ph.-II, Jhandewalan, New
Delhi-55 ' . A

3. AO (FLD)/HQ :

4. SHO, PS-Jaitpur

Capy for kind information to:
" 1) DC/CNZ

2) - SDM, Sarita Vihar

3) AC/CNZ



MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE ASSISTANT COMMISSIONER
- CENTRAL ZONE, LAJPAT NAGAR-II,
NEW DELHI-110024

| fp——— St A IR A Ig ™ T AT A
No: AC/CNZ/MCD/2024/D- 3555 7. | Dated:sz Xéﬁ
Subject: - Sealing of all :illegal industrial units including jeans dving units on the spot

operatmg in rfon-conformiz;g areas and polluting the river Yamuna through
Jommt mspection teams comprising of MCD, NDMC, DCB, Revenue
~ Department, DPCC, BSES, NDPI, Dethi Police and DJB. ]

This is in reference to letter No. DC/FL/MCD{HQ)}/2024/D-122 dated 04.07.2024
received from Deputy Commissioner, Factory Licence Department (HQ), MCD on the subject
sited matter regarding action against illegal dying unit operating in Non-confirming areas
i.e. Meethapur and Badarpur areas etc.. A joint team was constituted for ensuring closure
of unanthorized dyeing units in the areas of Madanpur Khadar, Aali Vihar, Meethapur.

For the purpose a team comprising of following officers/officials has already been

constituted:-

NS(;. Name & Designation Mobile No. Agency
-1 | Sh. Anil Kohli , Factory Inspector 7042168196 1 MCD/FLD, HQ
2 | Sh. Bhagirath Pandit, ASO/LI 9818779633 | MCD/CNZ
3 | Sh. Rajesh Kumar, ASO/LI 3588064624 MCD/CNZ
4 | Smt Vijay Lata, ASO/DA {Factory) 9299282216 MCD/jCNZ
5 | AE/JE, Building Deptt., Ward No. 182 & 186 | = ——-- MCD/CRZ
6 | Sh. Mukesh Kumar, SSA/RC , 89911537243 MCD/CNZ
7 1 Sh. Bhim Chand, JSA/RC : 8368059101 | - MCD/CNZ
8 | Sh. Nikunj Malik, Junior Enviommezntel Engineer | 8851100132 DPCC

All MTS/Beldar, General Branch " ELSs MCD/CNZ

Therefore, the above Team is hereby directed 1o inspect the illegal dying units. If
required, by exercising statutory power and take action against them. The inspection of
those units will be carried out on 02.08.2024 and take appropriate action against those
umits. ‘ ‘ ()ﬂg)d\

Iﬁléninistrative Officer
BRidatrefizerD

+ Municipal Comporation of Dethi

Al Team Members,

1. SDM {Sarita Vihar) with request to participate and supervise in the dait—;‘:’{: 0
scheduled date. '

2. Senior Environment Engineer, DPCC with request to depute concern official to
participate in the drive on scheduled date.

3. CEO, Delh Jal Board, Varunalaya Phase-Il, Jhandewalan, New Delhi -110055 witn
request to depute concern DJB official to participate the'drive on scheduled date.

4. CEO, BSES Rajdhani Power Ltd., BSES Bhawan, Near Nehru Place Bus Terminus,
Nehru Place, New Delhi -110019 witli request to depute concern BSES officiad to
participate the drive on scheduled date.

5. SHO {Jaitpur) with a request to participate in the drive on scheduled date.

6. SHO {Sarita Vihar) with a request to participate in the drive on scheduled date.

Copy for kind information to:-
PS to Commissioner, MCD

Member Secretary , DPCC
Special Commissioner of Police, (Law & Order)-lI

DM {South East) Revenue Deptt., GNCTD
DC {Central Zone}

SE-1I {Central Zone)

CL&EC, HQ

N AR W
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: MUNICIPAL CORPORATION OF DELHI '
OFFICE OF THE ASSISTANT COMMISSIONER
CENTRAL ZONE, LAJPAT NAGAR-II,
NEW DELHI-110024

v Fkdiikddidhdk
No: AC/CNZ/MCD/2024/D- < 0% | Dated: 0 ﬁ- wﬁL}
Subject: - Sealing of all illegal industrial units including jeans dying units on the spot “

Gperatmg in non-conforming areas and polluting the river Yamuna through
joint inspection teams comprising of MCD, NDMC, DCB, Revenue
Department, DPCC, BSES, NDPI, Delhi Police and DJB!

This is in reference to letter Mo. DC/FL/MCDIHQ)/2024/D-122 dated 04.07.2024
received from Deputy Commissioner, Factory Licence Departinent (HQ), MCD on the subject
sited matter regarding action against illegal dying unit operating in Non-confirming areas
i.e. Meethapur and Badarpur areas ¢tc.. A joint team was constituted for ensuring closure
of unauthorized dyeing units in the areas of Madanpur Khadar, Aali Vihar, Meethapur.

For the purpose a team comprising of following officers/officials has already been
constituted:- ' :

ﬁs‘; e Name & Designation Mobile No. | Agency

1 Sh. Anil Kohli , Factory Inspector - 70421681956 MCD/FLD, HQ
2 Sh. Rajesh Kumar, ASO/LI 3588004624 MCD/CNZ

3 | Smt. Vijay Lata, ASO/LI E 0899282216 MCD/CNZ

4 Sh. Ankit Kr. Pandey, JE/Building/ 182 9540798853 MCD/CHNZ

5 | Sh. Bhagat Dayal, JE/Building/ 136 _ 8588888621 MCD/CNZ

6 Sh. Bhim Chand, JSA/RC ' 8368059101 MCD/CNZ

7 | Sh. Nikunj Malik, . | 8851100132 DPCC

Junior Enviormmental Engineer |
8 Sh. Sunil , Beldar Y6H54296159 MCD/CHNZ

Therﬁfe;'e, the above Team is hereby directed to inspect the illegal dying units. If
required, by exercising statutory power and take action against them. The inspection of
those units will be carried out on 11.07.2024 and take appropriate actiery against those

units.
: Mmicipal LUl forsCis
All Team Members, : : - e
Copy to: “ Central Zone, ia@’i%éagx, _
1. Senior Environment Engineer, DPCC with a request to depute concern official to join

the drive on scheduled dates. - v .
2. CEO, Deih Jal Board, Varunalaya Phase-1I, Jhandewalan, New Delhi -110055 with a

- request to depute concern DJB official to join the drive on scheduled dates. )
3. CEO, BSES Rajdhani Power Ltd., BSES Bhawan, Near Nehru Place Bus Terminus,
Nehru Place, New Delhi -110019 with a reguest to depute concern BSES official to
join the drive on scheduled dates. :
SHO (Jaitpur) with a request to join the drive on scheduled dates
SHO (Sarita Vihar) with a request to join the drive on scheduled dates.
SDM (Sarita Vihar) with a request to join the drive on scheduled dates.

for information to:-
PS to Commissioner, MCD
Member Secretary , DPCC ,
Special Commissioner of Police, {Law & Order)-11
DM ({South East] Revenue Deptt., GNCTD
CL&EC, HQ
SE-NII, CNZ )
DCP, South East with a reguest to prOVld§: outer force,

Co

NOUABRNMY Uk
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MUNICIPAL CORPORATION OF E}ELHI _—
OFFICE OF DEPUTY COMMISSIONER 7; i ppon.
FACTORY LICENSING DEPARTMENT R
215 Floor, Dr. $PM, Civic Centre,
New Dethi-110002
Email. aofledmeggmail.com

8

No. DC/FL/MCD(HQ)/2024/D - 122 Dated: oY /07/2024

SUBJECT:- SEALING OF ALL ILLEGAL INDUSTRIAL UNITS INCLUDING JEANS
DYING UNITS ON THE SPOT OPERATING IN NON-CONFORMING
AREAS AND POLLUTING THE RIVER YAMUNA THROUGH JOINT
INSPECTION TEAMS COMPRISING OF MCD, NDMC, DCB, REVENUE
DEPARTMENT, DPCC, BSES, NDPI, DELHI POLICE AND DJB,

Please refer to the followings:-

{a}. This office letter No. DC/FL/MCD{HQ)/2023/D-104 dated 25.05.20213
uander which copy of Shri Anil Kumar Singh, Pr. Secretary (Environment &
Forest, Corporation), Development Commissioner, Govt. of NCT of Delhi, Level -
6, Wing-C, Delhi Secretariat DO letter No. F-12(588)/ENV/YPMC/2019/18-3]
dated 03.05.2023 addressed to the then worth Commissioner, MCD wherein
certain directions for stoppage of illegal industries activity have been issued
including sealing of all illegal industrial units including jeans dyving units on
the spot operating in Non-Conforming areas and polluting the river Yamuna
through joint inspection teams comprising of MCD, NDMC, DCB, Revenue
Department, DPCC, BSES, NDPL, Delhi Police and DJB has been forwarded for
compliance.

{bl. Minutes of meeting held online through Video Conferencing on
11.10.2023 regarding review of ATRs against illegal Dyeing units in Non-
conforming Areas in compliance of High Level Committee [HLC directions)
forwarded to Zonal Dy. Commissioners of all Zones among others vide letter
No. F.No. DPCC/CMC-UI/HLC/Dyeing Units/ NCA/2023/2293-2325 dated
18.10.2023.

{c}. DPCC letter No. F.No. DPCC/CMC-III/HLC/ Dyeing Units/ NCA/2023/
2407-35 dated 14.11.2023 address to Zonal Dy. Commissioners of Zones with
copy endorsed to others under which Action Taken Report in respect of
Dyeing Units / Jeans Washing / Denim Washing Units operating in
Residential Areas was sought for.

<
—
a
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2. It has been directed by the Worthy Commissioner, MCD that closure Trtion
against  illegal water polluting units specially Jeans Dveing Industries  and
Fh:f*i*()pi..:ztmg, Units operating in Non-conforming areas in Delhi mfi be initated

immediately as directed in the communication made above in true spirit and ATR in
this regard will be furnished to all concerned under intimation to this HQ.

o]

3. In view of the compliance of the directions of the worthy commissioner of MCD,
Zonal Deputy Commissioners are requested to initiate immediately closure action
against all such water polluting units specially Jeans Dving
Electroplating units operating in Nen-conforming areas of the Detht imme diately as
per directions issued from time to time vide letters quoted under reference and
necessary ATR in this regards be furnished in coordination with DPCC.

industries  and

4. First such ATR/ Report he furnished on 8% July, 2024 without {ail.

b3
':,"/i}“ ";i‘ 3“ ::T V/\\

{Sanjiw Kumar Mishra}
Dy. Commissioner (FLj

All Zonal Dy. Commissioners

s 7 B, wud Aaniiw Kumar Mishra, LIRS,
FaEl/Dy. Commissioner

Coupv _to:- et it R Municipal Corporetion of Delhd

1. Dr. K.8. Jayachandran, Member Secretary, DPCC, 5% Floor, ISBT Building,
Kashmere Gate, Delhi-110006 — with request to coordinate with Zonal DCs, MCD.

2. The Chief Executive Qfficer, Delhi Jal Board, Varunalya, Ph-1}, Jhandewalan, New
Delhi-110055

3. The General Manager, Cummﬁrczai TPE}DL Grid Substation Building, Hudson
Lane, Kingsway Camp, Delhi-110009 ,

4. The Chief Operating Officer, BSES Yamuna Power Ltd., 3 Floor, Shakti Kiran
Building, Karkardooma, Delhi-110092.

Copv {or kind information to:-

Commissioner, MCD
2. Addl. Commissioner (FL}, MCD.

oy
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MUNICIPAL CORPORATION OF DELHI
Office of the Assistant Commissioner
Central Zone, Lajpat Nagar-11

New Delhi: 110024
T ST A

No. ACiCNZ/ZBZd!I_Z—S_,\C) pated &/ k gl}é éLZ]z

Reference: Letter No. DC/FL/MCD (HQ)/2023/D-104 Dated 25.05.2023

Report on Sealling of Illegal Jeans Dying Unit in Non - Confirming Areas by the Team.

S No. | Name of Date Number of | Number of | Name and Remarks
the Zone Unit Illegal address of the
Surveyed | Units illegal units
Sealed
1 Central July - 2024 | 1 1 Sanjay Pardhan, | Sealed on
Zone Gali No. 08, 11.07.2024
Sindhu Farm,
Meethapur
Extension, New
Delhi
%
Sect?o,%% icer

General Branch/CNZ

AO !ﬁz' @v\ ,\etwn.)

po | feuty [ 74

Assistant Commissioner
Municipal Corporation of Delhi

‘% s Central Zore, Lajpat Nagar,
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